FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insalvency Resolutnon Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/s. SHREE RAJESHWARANAND

PAPER MILLS LIMITED
Relevant Particulars
1. | Name of corporate debtor M/s. Shree Rajeshwaranand Paper Mills
Limited
2. | Date of incorporation of corporate debtor 20" March, 1991
3. | Authority under which corporate debtor is| Registrar of Companies, Ahmedabad
incorporated / registered
4, | Corporate Identity No. of corporate debtor L21093GJ1991PLCO57244
5. | Address of the registered office and principal | Registered office : Bharuch, Jhagadia
office (if any) of corporate debtor Road, Govali, Gujarat 392022 [N
6. | Insolvency commencement date in respect of | 14.12.2022 (order dated 07.12.2022,
corporate debtor received on 14.12.2022)
7. | Estimated date of closure of insolvency | 12.06.2023
resolution process
8. | Name and registration number of the insolvency | CA Vineeta Maheshwari
professional acting as interim resolution | Regn. No. IBBI/IPA-001/1P-
professional P00185/2017-2018/10364
9. | Address and e-mail of the interim resolution | CA Vineeta Maheshwari
professional, as registered with the Board 3rd Floor, Reegus Business Centre, New
Citylight Road, Above Mercedes Benz
Showroom.  Bharthana-Vesu,  Surat-
395007
77777 3 Email: - ipvineetak@gmail.com
10. | Address and e-mail to be used for| CA Vineeta Maheshwari
correspondence with the interim resolution | 3rd Floor, Reegus Business Centre, New
professional Citylight Road. Above Mercedes Benz
Showroom.,  Bharthana-Vesu,  Surat-
395007
Email: ip.srpmli@gmail.com
11. | Last date for submission of claims Wednesday, 28.12.2022
12. | Classes of creditors, if any, under clause (b) of | Not Applicable
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified to | Not Applicable
act as Authorised Representative of creditors in
a class (Three names for each class)
14, (a) Relevant Forms and https:/ibbi.gov.in‘home/downloads
(b) Details of authorized representatives N.A,
are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of
a corporate insolvency resolution process of M/s. Shree Rajeshwaranand Paper Mills Limited
vide order dated 7" December, 2022, received on 14'" December, 2022.

interim resolution professional at the address mentioned against entry No. 10.




The financial creditors shall submit their claims with proof by electronic means only., All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 16.12.2022

Place: Surat IRP for M/s Shree Rajeshwaranand Paper ed
Mobile No.: +91 93767 81 ]66
Email Id.: ip.srpml@gmail.com
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FRIDAY, DECEMBER 16, 2022

SYMBOLIC POSSESSION NOTICE

(FOR IMMOVABLE PROPERTY) DCB EAN K

Whereas, the undersigned being the suthorized Oficer of DCB Bank Liméted, under the
Securitizalion and Beconstruction of Financial Assels and Enforcernent of Securily [menast
Act 2002 and in exercise of powers confermed under section 1.3(2) read with rubs 9 of the
Security interest (Enforcemant) Aules, 2002 issued a demand notice dated 13092022
calng upon Mabmadibuzen Abdulrabim Meman & Azaz  Mahmadhoesen Meman &
Kausharbanu Imran Maman & Enran  Mahmadhusen Baman o rapay the amount,
mentoned in the nofice heing Bs, 66,36 97360/ (Aupees Sty Sl Lakh Thirty S
Thousands Nne Hundred Seventy Thiee Rupees and Sady paisa Only) as on 24082022
barrovead through DCE Bank Limitad within &0 days from the data af the said notice.
The borrower 25 well as the quarantars kaving failed to repay the amownt, notice i hereby
gitven 1o the borrgwen' guaranton m particular and the public in general that B under signed
has lakan possession of the property described herein betow in axarcise of powers conlenrad
o him nder section 13(4) of the said cedinance read with the Hule 9 of the sald rs on this
09tk day of December ol the vear 2022,
The borrower | guarantors in particular and tha public in general are heraby cautionad nol to
dieal with the property and any daalings with the property will be subject to the charge of CB
Bank Limited, Tor an amounl of Bs. 66,3657 600 [Rupees Sikty Six Lakh Thirly S
Thowsands Ming Hundred Seventy Three Rupeas and Sy paisa Only) a5 on 24.08.2022 in
ipan account number DELARANDOAZ X560, BLARANGDS13200 & DMNPLMALOOSTIEN
payaile with further sbarest thereon wtd payrnent i full,

DESCRIPTION OF THE IMMOVABLE PROPERTY
Imrmdwabds Property Bearing Revenue Survey Mo, 25062 M. A Land Paiki Sub Plel Mo, 20,
Sub Plot Mo, 21, And Sub Plot Mo, 22 Tatal Admaasuring 30147 Sq. Mirs. Constructed On

Hesidendial Butiding Mesna Bark - 2, Bhalef Hoad, M'-'.II.JIE Anardd, E15T - Anand
Dale: (912 #2022 Suthorised Oicer
Place: &nand DCE Bank Limated

ity s Canara Bank | GCanara Bank [E-Syndicate Bank),
T Parle Point Branch, Surat

POSSESSION NOTICE

Appendix -10 [Section 13{4) {for Immovable Property)

Wheareas, The undersigned being the authorzad officer of the Canara Bank,
Parle Point Branch, Surat under the Secusitization and Reconstruction of Financial
Aszets and Enforcement of Security Interest Act 2002 (Act 54 of 2002} (here in after
refarred to as “tha Act”) and m exarcise of povears conferrad undar Section 13(12)
read] weith rule 3 of the Sacurity Interest (Enforcement] Rules 2002, issued a dernand
notice dated 30,08.2022 under section 13(2) of the side act calling upan the Neetu G
Bhargav [Borrower), Ganesh Laxman Bhargav (Bomower), Sumeet Omkar
Bhargav (Guarantor] to repay the amount mentioned in the notice being Rs.
12,37.649.36 (Rupees Twelve Lakh Thirty Seven Thousand Six Hundred and
Forty Nine and Paise Thirty Six Only) as on 29.08 2022 swithin 60 days frarm the
date of receipt * of the said notice with future interest and incidental charges w.e.f,
25.08.2022.

The Borrowers and guarantor having failed to repay the amount, nolice is
hereby given to the Bormowers and guerantor and the public in general that the
undarsigned has taken Physical Possession of the property describad heremn balow
in exercise of powers conferred on him under Sub-Section (4) of Section 13 of Act
read with rule 8 & 3 of the security interest Enforcement Rules 2002 on this 12* day of
December of the year 2022.

The Bommowers / Guarantor in particular and the public in general is hereby
cautioned nat fo deal with the property and any dealings with tha property will be
subject to the charge of the Ganara Bank, Parle Point Branch, Surat for an amount
of Rs, 12,37,649,36 [Rupees Twelve Lakh Thirty Seven Thousand Six Hundred
and Forty Nine and Paise Thirty-Six Only] as on 29.08_2022 with future mterast and
incidental charges w.e.f, 29082022,

“The Borrowwer's attention is invited to provision of sub-section (8) of section 13
of the Act, inraspectof lime available, to redeem tha secured assats”

DESCRIPTION OF THE IMMOVABLE PROPERTY
Fiat Mo, 107 & 103, Total Admeaasunng About 133,27 Sguare Meters (Flat Mo, 101,
adm About 66.61 Square Meters) zsituated on 17 Floor of Building Mo, C of Param
Residency” Village - Laskana, Sub Dist - Kamrej, Dist, Surat. Bounded by :- East :
Land of Block Ma. 104, West : Public Road, North ; Surat Kamreg Main Road, South ;
Land of Block Mo. &7%. {Name of The Title Halder) Neetu G Bhargav Bhargav & Ganesh
Laxman SBhargav, Sd/-

Date ;: 12.12.2022, Place : Surat Authorised Officer, Camara Bank

e A ,.__.r".'i. Canara Bank | JOKHA BRANCH, KAMREJ, SURAT
R A bt DEMAND NOTICE

Date : 11.11.2022

To,
1. Nrs, Rekha Tomar {Wite ot late Mr, Ram Pratap Ramlekhan Singh| (Bormoesar]
2. Rameshbhai Devishbhai Mavani |Guarantor)

Dear Sir/ Madam,

Sub : Notice issued under Section 13(2) of the Securitization and Reconstruction
af Financial Assats and Enforcament of Sacurity Interast Act, 2022

You have avaslabba fallowing Leans/Cradit Facilitias from our Jokha Branch.

Liability with interest

T L

L Loan Amount | . on 11.11.2022
Y teaerdoon0s0) | M BODO0U | Rs.775332.40

DL- Synd Delight (71699980000015) | Rs. 1,60,000/- | s, 1,55,886.99

The above said bean / credit facilites are duly sacured by way of mortgage of the
assets more specifically described in the schedule hereunder, by virtue of the
rebavant documents execulad by you in our favowr. Since you had failed to discharge
tour Bahdities as per the terms and conditions stipulated, the Bank has classified the
debts as NPA on 291002022 Hence, we hereby issue this notice to yvou under
saction 1312) of tha subjact act calling upen you to discharge the entire liability of Rs.
9,31,219.39 (Rs. Nine Lakhs Thirty Ong Thousand Two Hundred Mineteen and
Thirty Mine Paisa Only) with accroeed and up 1o date inferest and other axpenses,
within sixty days fram the date of the notice, faling which we shall exarcisa all ar any
of the rights under Section 13{4} of the subject Act,

Further, yau are hareby restramad from darling with any tha sscured assets
mentioned in the schedule in any mannes whatsoever, without our prics congent, This
is without prajudice to any other rights available to us weder the subject actand / ar
any atherlaw i force.

Your attention 15 mvited to provisions of sub section [B) af Secton 13 of the
SARFAES] Act, inrespect of time evailable, to redesm the secired agsats,

The Demand Motsca had also been issued 1o you by Ragisterad Post Ack due to
vaur |ast known addrass availeble in the Branchrecord,

The speciic details of the azsets Mortgaga/Hypothacated are snumerated heraundear
Morigaga Hypothacatad
assets mam wise
Mame of Title Holder :
Mrs. Rekha Tomar
{Wife of late Mr. Ram
Pratap Ramlakhan Singh)

Datails Description fo ba given

Plot No. 44, Adm. 40.15 Sq. mtr. "Govindji
Park Society”, R.S. No. 94, Block Mo. 123,
Village ; Bagumara, Sub Dist.; Palsana, Disl.
Surat.

Date : 11.11.2022
Place ; Surat

Sd-, Authorised Officer,
Canara Bank

' ADITYA BIRLA
CAPITAL

1800-270-7000

Life Insurance

Aditya Birta Sun Lile Insurance Company Lid.
O wobribdarg of dkipa Firla Cavanat Lid |

Regn He. 108, Regd [ice: Ore 'Warld Centre. Tower §, T6th Flooe, jupiter MRl [ompound, BS1, Senapati Bspat Marg, |
Elphérricanes Rgded, Mumbai - $00DEE #3127 4355 7000 | CiE DS5959WHZIODPLITZBN D

MOTICE

Matice is hereby given that, we.f. 15/02,/2023, .ﬂ.l:lii','a- Birla Sun Life Insurance
Company Ltd. Gandhddham office shall shift its prerises

Closing premise: Mew premiss

Aditya Birla Sun Life Insurance Aditya Birla Sun Life Insurance

Company Ltd, Company Ltd,

2nd Floar, Plot No, 345, 2nd Floor, Ofce No, 202

Ward Mo, 1278, Opp. ICIC] Bank, & 203, Plot Mo, 339,

Gandhidharm - 370201, Gujarat. Ward 1278, Mr. Banking Circle,
Gandhidham - 370 201, Gujarat.

Hd/-
Authorisad Signatony

Place: Gujarat
Date: 16/12/2022

Far Further detalls pleose contact

Aditya Birla Sun Life Insurance Company Limited

Registered Offce: Dne World Cantre, Tower 1, 16th Floor, Jupiter MiE Compound,
B4l Eenepatl Bapat Mang, Elphinstone Road, Mumbal - 400 013

Wabitn; www adkiyahiflasunditainsuranok.ccm and Toll-Frag Me.: 1800-230- 7000
Th Tiomch: Laogpo “vaditys Biis Capaad™ D6 opdajeid Abaws in e By A0TRA BELA MARAGEREMNT COEISATEH PR asls LIMITRD
[Tondernmh Gwrse] dared Uhad By AGITYE FFILS SUH LIFE HEIMBHCE GIRPANY LB FED SR ELE urwes e Lidersa

ADW-B/12/22-23/2567

ANJAR BRANCH : 19, Ghanshyam Nagar,
Savasar Naka, Anjar (Kutch) - 370110:

anﬂ“ﬂﬂi‘ m Lo Ph. No. 02836-244589.

APPENDIX — IV [See Rules 8{1)]
POSSESSION NOTICE (For Immovable Property)

Whereas, the undersigned being the Suthorized Officer ol the Bank O1 India under the
Secuntization and Recanstruction of Financial Assets and Enforcament of Security Interest
Aot 2002 and in axerciza of powars confarred under saction 13(2) read with rua 3 of the
Secunty Interest (Enforcement) Rules, 2002, issued a demand notice dated 10th Oclober,
2022 ralling upan Mr, Mahesh Ratilal Ahir (Borrower) & Mr.Mansukh Ratilal Soraihiya
{Guaranlor) bo repay the oulslandng amdaunt menlianad in the notice being in Cash Cradil
Aje Mo 382630110000045 and FITL account 3826ES10000003 Rs. 31,46,680.59
iRupees Tharty One Lacs Farty Six Thousand Six Hundred and Eighty and Rty Nina Paise
Cinly') with furihar inderes] thira an willin 80 days ram 1ba date of receiptal the sad nolica.
The Borrowers/ Guaraniors having failed o repay the amaunt, notice i hareby ghven to the
boemawar and public in general, that the undarsigned has faken possassian of the proparty
described herein below in exescise of powers conlessed on hisn under Sub-section {4) of
Section 13 of Act read with rule 3 of the Security Interest Enforcement Rules, 2002 an this
the 13th Day of December of tha year 2022,

The Borrowers/ Guarantors in particular, and the public in generad [z hereby cautioned not o
deal with the property and ary gealings with the property will be subject to the charge of the
Bank OF India, for an amount of Rs.31,46,680.59 (Rupeas Thirly Ona Lacs Forty Six
Thousand Six Hundred and Esghty and Fifly Mine Paise Only)with further interest here
on &8 menfioned in the notice till the date of payment and incidental expenses, costs,
charge incurredy la be incurred.

“The berrower's atlention is invited to provisiens of Sub-section (8) of Section 13 of the
Aict, in respect of time available, to redeem the secured assat,”

DESCRIPTION OF THE IMMOVABLE PROPERTY

All the pleces and parcel of immovable property b2ing land and buiding in name of Mr
Mansukh Ralila! Sorathiva (Guasantor)Tenerman! Mo B Plat No 47 'Ward 4/B Telscom
Employyers Co-oparative Housing Society Limited Vil Adipur Kutch Gujarat India -370201
im e state of Gugaral wilhin Bhe jurisdiction of the Sub Registrdr Gandhidham Kulch
Boumded as undar; North ; 6,86 mirs intermal roadiTenement no “K” F No 4774-B, South
Fassage/0 Road, x5 Infernal lane, West - intermal Lane/FHo 41

Date: 13.12. 2022
Place: Gandhidham

Authevised Oificer
Bank of lsdia

FORM A
PUBLIC AMNOUNCEMENT
iUnder Requiation & of the Insalvency and Bankruptey Board of India
(Insokeancy Rasclulion Procass far Caorporate Persons) Reguialions, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
M's. SHREE RAJESHWARANAND PAPER MILLS LIMITED

RELEVANT PARTICULARS

| 1. |Name of corporate dabbar

|2, |Diaba of incarporalion of corparate dabior
(3. |Autharity undar which carporate debar is
| | imcorporated ! reglsl:eren! ] ]
{4_ | Corparate Identity No. of corparate debior| L21 (493G 9HPLCOGT 244

& | Address of the registered office and Reglstered office : Bharuch, Jhagadia Road,
[principal office: {if any] of conporate debbor) Gowval, Gugaral 352022 IN _ _
{6 [Insolvency commencament daie n 14.12.2022 (order dated 07 122028, recaivid

| iz, Shrae Rajeshwaranand Papar Mils Limited
| 20fh Manch, 1891 )
| Riegistrar of Companies, Ahmadabad

| |respect of corporate deblar _|om 14.12.2022)
T. |Estenated dabe of chosuns of insobvency | 12062023
| [resollion progess |
18 |Name and registration numbsar of tha CA Vineeta Maheshwari
linsolvancy professional acting as intarim | Regn. Mo
{rasolution professional | IBEPA-001/IP-POD BS2017-201 B B4
19 |Address and a-mai of the interm | CA Vineeta Maheshwar

{rasolution professional, as registerad
with the Board

Jrd Floor, Reeges Business Cendre, New
Citgight Road, Above Mercedas Berz
{ Shawroom, Bharthana - Vesu, Surat - 353007
| Email; - ipsineetakiBgmail com
{ CA Vingeta Maheshwari
[ 3rd Floor, Reegus Busness Cantre, New
Cibylighl Road, Abave Marcadas Banz
Showraom, Bharhana-Vesu, Surat-385007
| Email: ip_srpmii@gmail.com
| Wednesday, 28.12.2022

110,/ Address and e-mai to be used for
icorrespondance with the inbarnim
rezoiulion professanal

[11.|Last date far submission of daims

[12.|Classes of creditars, if any, under clause | Mot Applicabla
|(B) of sub-saction (BA) of secton 21,
gscariained by the inberim resalubon
|professional _

113, [Names of Insalvenzy Prodessionals Mot Applicabie

identfied i act as Authorised
Representative of credilors in a ¢iass
| |(Three namaes for sach class)
| 14. /(2] Belevard Foems and
(4] Details of aulbarizad rapresantalives
| @ra availabia &l
| Motice ks hereby gheen Bhat e Mas -:mallﬂu:mpar'r,'Law Triounal has ordered the commencement
af 8 corparate insclvency resolution process of Mis. Shree Rajeshwaranand Paper Mills
Limited vide arder dated Tth December, 2032, racaived on 14th December, 2022,
The creditars of Mis, SHREE RAJESHWARANAND PAPER MILLS LIMITED, are hesety called
upamn to submit their daims with proof on or before Wednesday, 28th Dacember, 2022 to the
irilerim resoiilion professanal al the address menlionesd agan stanny Mo, 10,
The firancial credilors. shall submit their claims with proof by electranic means onby. All othar
cresdibors may submit the claimes with prood in parsan, by poslor by alectronic means.
submession of false or misleading proofs of claim shall atiract penalties
CA. IP Vinzeta Maheshweri
IRP for Mis Shres Repeshwaranand Faper Mills Limited
kabile Mo,: +31 93767 51165
Emal M.: ip.srpmi@gmail zom

'hll;tl:-'.'tl-l:'ﬂ gnf.r.ir'.'-'u:ife.'[:-:r-'.':llual.'s.
MA.

Dgfe: 16.492 2022
Flape: Surat

sf3ga de & Indian Bank

ALLAHABAD

PUBLIC NOTICE

JEWELLERY AUCTION CUM INVITATION NOTICE

Thee below mentioned Borrowers ave been issued notices 1o pay (he et o

Registered Office: 601 & 602, Peninsula Business Park, 6th Floor,

Tower A, Senapali Bapat Marg, Lower Farel, Mumbai - 400 013

e

DCB BANK

dues in the facilitses avaded by Them droem DEB Bank Lid. agzinst Jewellery sledged with DCB Bank Lid {DCB
Bank]. Wi afe constrained o condust auction al the pledpsd Jewelery a5 iy have Riled 1o pay the entire duss, DCS Bank Lbd. has the auShonty 10 remove acoount (s
|r"m=-|l:| without any nnnrrﬂ ice. The auchion will be conds r1|= anling r--r-mhhﬂ: % pokl Saml non 23 17 2022 & 34

Claamgpe tha EuC on

4.12:2022 from 12-00 e 1o 0300 pm

:.; E,‘g“,';’f' Customer Name E: ‘ “r"‘l”.‘"::” Customer Mame -:f; ':;:I’“.:':’ Custamer Name
: .ﬂhm&dﬂllﬂ l,.;:l.:ﬂ.ll:m | T 'I,-Iéq.:u':ﬂ[]':r .{“;H.I"Id'lr ,,if.l'!.ll?'..lh!."lnl B I'l-"l_: '-l'E- | F;-.-,-.a:u"‘;.:'l Ldr. Hadno
| 1 |100843367 | Mano| Laxmishaniar Joshi 78 | 10285 -JEE- Chauthary Robitkurmar Masi | 13 1. 102691293 | Rabari Nareshbha
| 2 |101041207 F'-.1H.al I'-'i.u:ll usudhan Joshi | | '-"E' 102903268 | Chauthary Docpakiumar Bha | | 1541102005699 | Thakor Jyotsana
| 3 101614023 | Kaushikkumar Maheshbhal P L Mahesana Location | | 155 ‘L'I" 311602 | Mamrajaha Datsangbhai O
.'1 'L?‘ur‘:n'EI.E.E_ hJL'_nl__f_n_ra-_._J_'L_ld. L‘J"""rl.'lhdll | Bl "‘-LI-’-J1'EI'_1'#E- sptank Harshadkuma' Pery { '_"‘c-L' b13 | Kesharbhes Gabha Valaga
5 |101693636 | Shekh Mohamadtaizal Motma B1 | 104324644 | Shrimali Datyabhai a7 103024013 | Patni Lakshmanhia
B 101745407 | Jamalkhan M Pathan Mandvi Locaton 158 103026232 | Desal Prabhathha
T 101865 T3 | Rajeshpun Pustpendrapur B2 | 102174300 ! Gamara Virembhal Ranabhal Songadh Locatian
g | 10RITE01? | Lakdawala Mobmadtanik Marbi Location 1588 101073428 | Ripicaben Karsanihai [ami
B 102295026 | Rahevar Suryabhansinh &1 1104390176 | Vadarya Mano| Lalajivhal 160y 01387687 | Jeshabhai Bathabial Bhary
10 |1E95£852 | Ashish Muradbhal Pangwani Hang Hatpnp Locplion 1811018 /E806 | Mamabhad DEnabina S0y
11 |10@76853T | Shah Fakgund B4 | 102823936 | Eharatbha Panchabhai Des 1621 102444537 | Baagivad Januben Katubhal
12 |10@798635 | Sandip NRinbhai (ohi Rajiat Localion 163 102809040 | Bharvad Nanes b Nanubh
| 13 |102813041 | Piludiya Nasir B 1!IIII'IITSE-H}:'- Vishal Chandubhai Shinga {  Sersilocatien == 0|
| 14 102816844 Jitendra Nalwarlal Saitwa | B6 | 101615563 | Ranptsinh M Dayma | | 154] 1002 05037 | Sameerbha Sellanal Pra
15 [10@83461T7 | Dagwiaysinh Padarmsint Ku | 67 | 101821108 | Ajay M Limbasiya | | ‘Eul‘lil'l BT | Bhinareals Jyobien Kamig
16 102848521 | Gorkha Rameshidai | BB 1'1I.-|.-'-'J|_'l'|ﬂ:'-':' Tewwndi [thara Armighbhal | | *F-".-_ 101058603 | Mesiry Amshiuma Privab
. 17 102908497 | Duasbdl Shalmaz Hadl | B9 | 102805808 | Psrmar Hirenbhal AnBbha { ""-"-. 115270 | Sanjaylamar [ Paiel
| '-E! 1{:':;"_':11.2.'-1.5_: [l Mitha | Gl :'I'If'ﬂ[l'l"udl:!-i Chamlital Naubhal Chaubg | | "::1-‘:'_ 101200734 | Bodhiprakoash M Jogk
10 [109arTar ":.Il.-ukll'l."l-':ln I|| |,..||h| | h ot 1I|"|11|"\- 7| Mundhava Lakhabhal Havab 185 10158891 'L'l'm".'e Arvaniibtam Vih
"El'_l"'ﬁi{'n 4;.'|.3” Pathan Shahwdkhan | a2 “cuﬂ 14576 | Lada Kalubhal Butabibal | [ 170] 101560541 Shamjivhe Kabsbhal Bakda
: .':'"- 1'::' Jdadl44d | Dasail |.rl|rl I"Irll : !-H- | 102845408 | Merarmbiu Chaguhan : : "1: 'I-I'I Tt GRdE | Demple Gaurgviasmsd bl r".-.l
22 1I:H 15474 | KMokammad Sharun Shajudai fad :‘II"HtJ'ndII-l' '-,.:lh.al ¥l Bhawin Diliphha 172 10FI60EE | Kobadva -."n.ult iira e
23 [103860532 | Pankajumar Thakor | 85 | 102851666 | Dodya Harshit Hasmuknbha 11 _*"w 41736 _| Makyan Yumus
24 | 104155666 | Patal Bipinkuman l ' 102853339 |:".|"'“I'.-.'Il|".ll1l1|r-llr Manesh 'il 044 | Saarma Poog Lommr
25 [104220177 | Kotwala Saitucdin [ a7 f'LI ‘B89 | Frod Hasambha Shama "1 102794041 | andawas 3 Mo 50N
26 |104364503 | Solank Rahubwmar Marubh :'-1!!. 1 I.I.'-.'l_ﬁ"iF:-I,:-i-' Rahul Nadivapara l_‘_.'.: 10278436 | Rana J e nar Vasanth
2i | 104423554 | Vyas Dharmesh Amrutial _'__Hi 102885443 | Metul Vijiyvhia Jaasdav 177 102798614 | Kalsar ya Pravinbia: Kak
28 |104447912 | Azharuodin Mahiyuddin Sha | 100] 102901350 | Lol Usmarkhan | 1781102819153 | Amasebya Ravi Ashokbha
20 |000020754 | Sharma Deepak | 101] 102018376 | Gajora Kishan Harkal 179] 102620914 | Nada Bhacreshbihas Shamblu
. Ankleshwar Location -;." 102922600 | Kothan Pradpbhae Liimc | | 'T' TOZEUSES | Jadiw ilh SyOdinedy ikurmad
. a0 1S Winod Satraim Yacaw | 'l:| II 102935038 | Harmbrha Wilhabha ._='-.1IJ-.-: | | _-:1. TO7EI1 527 | Andgwala Hedmanio |
| 31 101253147 | Rohan At Adlyaru | '-':.*- 103006808 | Abhestek Rakhoihys | | 182 102667304 | Malek Hasmaben
. J2 1101477885 | Dhakpcha Sengybha D i "i:"-'. 103007873 | Rathod Sahdeviinh | | "Fl.'*_ 10ZER1598 | Dihaval Hesmulhbha Chauba |
. J3 102432978 | Sindhl Mohamadrabik Mok | -.Jl'-.-1 103011088 | Tank Rayikima | | ‘f'.i'-_'IL":-EE"':-B‘. Aschana Vg Mishia |
. _::I-‘I 1B 5725 | Bhuread Marmnabha l '-i:'"j 10301 TB4T | (sl Tarunbhal Kashoetha | | "‘G‘_.. 102BB507S | Saval L) inendrmimad (x |
| :_-:!:- 132004 | Bhar il Fajutita l:'- vpanb l '-:]H 1030201487 | Kafs Kirten Narerdoabha | | 186 -|.,-,a_,u 188 | Pabol Nilesh
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Tel.: 0281- 2576198 * e-mail: zorajkot@indianbank.co.in

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002

s

e

o RN F G e

Zonal Office : Rajkot, Shop No 3/4, Nakshatra IIl, Opposite Reliance W\, ey .\ 0 -\ (o g [o] ' W ' [o ] g [ed =
Super Market, 150 ft Ring Road, Rajkot Pin Code - 360005,

FOR SALE OF IMMOVABLE PROPERTIES
[See proviso Rule 8 (6)]

Notice is hereby given to the public in general and in particular to the Borrower's and Guarantor's and Morlgagon's that the betow described immovable property mortgaged! charged to the Secured Creditor, the Physical'Symbalic Possession of which has been taken by the Authorised Officer of Indian Bank, Secured Creditor, will be sold on
“Asiswhere is”, “As is what Is", and “Whatever there is” on the date mentioned below for recovery of due to the Secured Craditor from the balow mentioned Borrower/s and Guarantor’s Borrower's and Guaranior's and Mortgagon's. The resarve price and the earmest money deposit and short description ofimmovable property are also

menboned hereunder * The borrowers attention is invited to the provision of sub-section (8) of Secton 13 of the Act, in respect of time avadlable, to redeem the secured assels.”

B Name of Borrowers | Guaranior | Mortgagor (5]
No. & Branch Name

Defailed description of the Property

Amount of Secured debt

Resarve Price |
Bid Inc. Amount

1 | Mrs. Bhartiben Jagdish Bhai Dhamecha (Borrower and
Mortgagor), Mr.  Jagdish Bhai Thakur Bhai Dhamecha
(Gurantor), Branch : Bhavnagar

Property Details : All That Piecas and Parcal of Immowvabla Proparty C. Sur. Mo 5367, Sheat No BE of Ward Noi. 34 Admeasuring 64.12 Sq. Mt Situated At Mehta Streat, Opp. Arun Public School, off.
Pirchalla Gali, Bhavnagar In The Name Bhartiban Jagdish Kumar Dhamecha. {Symbolic Possession)

Rs. 22,40 851.77
as per demand notice dated 2.11.2021,
Plus interest bll the date of realization &
cosl, charges & ofher axpensas

Rs. 26,04,000/-

Bid Inc. Amt.
10,000.00

M/s Mew Jagdish Kiryana Store (Borrower), Late Prop-
Manoj K. Nebhrani (Borrower / Morlgagor), Mr. Pankajbhai
K. Nebhrani (Mortgagor / Guarantor), Mr. Naresh K.
MNebhrani(Guaranior), Branch: Bhavnagar

Property Details ; &l That Pieces And Parcel Of Immovable Property C. Survey Mo, 1431, Line Mo.06, Eoom Mo 143, Sheet Mo 171, Ward No. 06, admeasuring 50.80 5q Mt. Razala Camp, Opp-
D3P Offica Nawapara, Near Sant Kawar Ram Chowk, Bhavnagar — 364002 wathin the state Of Gujarat standing in the name of Mr. Manoj K. Nebhrani & Mr. Pankajbhai K. Nebhrani. Boundries:
East- Room No 144, Wesl- Room Mo 142, North- Road, South- Sireet Line 05 Room Mo 112 (Symbolic Possession)

Rs. 16,41,529.87/-

25 per demand notice dated 27.04.2022,
Plus inferast bl {he date of realization &
cost, changes & other expenzes.

Rs. 17.68,000/

Bid Inc. Amt.
10,000.00

For further details and Terms & Conditions : Contact : Mr. Geejay Punnapujha, Chief Manager, Ph : 0281-2576198, Mob : 9512352523
E-mail :

Earnest Money Deposit : 10% of Reserve Price.

Last Date & time for Submission of Process compliance Form with
EMD amount: On 18.01.2023 up to 04.00 P.M.

E-auction through https://www.mstcecommerce.com Registration
should be completed by Intending bidder on or before EMD Date
and there should be EMD balance in global wallet.

zorajkot@indianbank.co.in

Detail of encumbrance, if any known to the Bank - There is no encumbrance on the property described herein to the
best of knowledge & information of the Authorized Officer.

generated on e-Auction portal.

Step 1to Step 3 should be completed by bidder well in advance, on or before EMD date.

Important note for the prospective bidders : Bidder has to complete following formalities well in advance ; Step 1 : Bidder/Purchaser Registration : Bidder to
register on e-Auction portal (link given above) hitp://www.mstcecommerce.com (i.e, https://www.mstcecommerce.com/auctionhome/ibapil) using his mobile
number and email-id. Step 2 : KYC Verification: Bidder to upload requisite KYC documents. KYC documents shall be verified by e-auction service provider
(may take 2 working days)., Step 3 : Transfer of EMD amount to his Global EMD Wallet : Online/off-line transfer of fund using NEFT/Transfer, using challan

E-Auction Date : On 19.01.2023

Between 11.00 A.M to 03.00 P.M. with unlimited extension.

For downloading further details and Terms & Conditions, please visit: 1. https:fi'www.indianbank.in, 2. https://www.mstcecommerce.com, 3. https:/f'www.ibapi.in

Date : 15.12.2022, Bhavnagar

P
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financialexp.epapr.in

Authorised Officer, Indian Bank
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’ IN THE COURT OF HONORABLE JUDGE \
SHRI A.J.S. Malhotra SIR, COURT NO 08.

PUBLIC SUMMONS
IN THE COURT OF COMMERCIAL
COURT AT CITY CIVIL COURT OF
AHMEDABAD
COMMERCIAL CIVIL SUIT NO. 267/ 2020

EXH. 13

Plaintiff Advocate Shri :- Kaushik S.
Acharya
Plaintiff :-
ICICI Bank Limited
Having Its Reg. office- ICICI Bank Tower,
Near Chakli Circle, Old Padra Road,
Vadodara- 390007
Having Its Branch office- 8th Floor, JMC
House, Opp. Parimal Garden, Ellisbridge,
Ahmedabad- 380006

Vis.

Defendant :-

1. Bhanvarlal Unaramiji Mali

2. Pushpadevi Bhanvarlal Mali

Both Having Address At- Block No.1, 509,
6th Floor, LIG 14 Mukhya Mantri Gruh
Yojna, Nr. Sumel Business Park- 3, New
Cloth Market Road, Ahmedabad

Suit Valued at Rs. 8,15,007-00

Whereas you the defendants is/are hereby
informed that the summons issued against
you by this court through bailiff and/or
Register post.ad has returned unserved
subsequently, and as your current
whereabouts are unknown, hence in the
consequence plaintiff advocate has given
application vide exh. 08 and court ordered
onit therefore this summons is published.
Whereas Plaintiff above named has
instituted a suit relating to a commercial
dispute against you and you are hereby
summoned to file a written statement within
30 days of the service of the present
summons and in case you fail to file the
written statement within the said period of 30
days, you shall be allowed to file the written
statement on such other days, as may be
specified by the court, for reasons to be
recorded in writing and on payment of such
costs as the court deems fit, but which shall
not be later than 120 days from the date of
services of summons. On expiry of one
hundred and twenty days from the date of
services of summons you shall forfeit the
right to file the written statement and the
court shall not allow the written statement to
be taken onrecord.

You are required to appear in this Court in
person, or by a pleader duly instructed, and
able to answer all material questions relating
to suit, or who shall be accompanied by
some person able to answer all such
question, on the 23rd day of 12 of 2022 at
11-00 O'Clock in the fore noon, to answer
the claim lodged by the applicant seeking
interim injunction as prayed and further you
are which you base hereby to produce on
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COURT AT CITY CIVIL COURT OF
AHMEDABAD
COMMERCIAL CIVIL SUIT NO. 265/ 2021

EXH. 11

Plaintiff Advocate Shri:- Kaushik S.
Acharya
Plaintiff :-
ICICI Bank Limited
Having Its Reg. office- ICICI Bank Tower,
Near Chakli Circle, Old Padra Road,
Vadodara- 390007
Having Its Branch Office- 8th Floor, Jmc
House, Opp. Parimal Garden, Ellisbridge,
Ahmedabad- 380006

Vis.
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Defendant :-
Omkumar Rameshbhai Chhipa
O 201 Suryam Greens, Near Dharti States,

2wt il waraiie ueL vildd suiqd slRue qddl

Nani Canal, Vastral, Ahmedabad- 382418
Suit Valued at Rs. 11,42,667-00

Whereas you the defendant is hereby

informed that the summons issued against
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you by this court repeatedly remained
unserved and as your whereabouts are
unknown this summons is published.
Whereas the plaintiff above named has
instituted suit against you under Order
XXXVII of the code of Civil Procedure, 1908
for Rs. 11,42,667-00 with interest and cost
from the date of filling of the suit till realization.
You are hereby summoned to cause and
appearance to be entered for you within
ten days from the publication hereof in
default where of the plaintiff will be entitled to
at any time after the expiration of such ten
days to obtain decree for any sum not
exceeding the sum of Rs. 11,42,667-00 and
such amount as the court may award for costs
and interest. If any as the court may award.

If, you cause and appearance to be entered
for you, the plaintiff will thereafter served
upon you a summons for judgment at the
hearing of which you will be entitled to ask
the court for leave to defend the suit.

Leave to defend may be obtained if you
satisfy the court by affidavit or otherwise that
there is a defense to the suit on merit or that
ifreasonable.

GIVEN under my hand and the seal of the
Court. 26th day of November, 2022.

C.M. Mahida . _ (A.PJoshi)
Prepared by Registrar, City Civil Court,
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you rely on any other document whether in
your possession or power or not, as
evidence in support or you defense or claim
for set-off, or counter-claim you shall enter
such documents in list to be annexed to the
written statement.

Take notice that, in default of your
appearance on the day before mentioned
the suit will be heard and determined in your
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FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

¥ 221 Rs2—w4g 8601 o2 A oligsi, sud Roldld) vodidl o &l dal s1IR Asd), dv=id sdl-lsa
relodlRioe AMs2 Hvo! 24RidId of £l ddl Cligs .

» 2s1R)/RefGis Adrisuiel 3ol dail éz Guallal AarAl (ulel), 2122, #aAsdls, i diget) dall di2RollS) Guz s2d olitsi.

FOR THE ATTENTION OF THE CREDITORS OF
M/s. SHREE RAJESHWARANAND PAPER MILLS LIMITED
RELEVANT PARTICULARS

Name of corporate debtor M/s. Shree Rajeshwaranand Paper Mills Limited

. 5 A . . 2. |Date of incorporation of corporate debtor | 20th March, 1991
> 2éulisell Guadl Riaien (el.d. diellva, Azels, w10, elBis [€12) viaspui MyskiuR yvor Hea 3. [Authority under which corporate debfor is | Registrar of Companes, Ahmedabad

HoduPl FSI s2di uo¥ aal2 FSI ad el i incorporated / registered
° §'Ig' eNRel:- g Corporate Identity No. of corporate debtor| L21093GJ1991PLC057244

> o1&z 23l BuR dall wleedl eeofl viglR s2d olielsii
> aifdls eiloll Aga@nicll U2 Pidel AeloNHi Sd oliessi 1.

O

o1 B . |Address of the registered office and Registered office : Bharuch, Jhagadia Road,
uifsl Riara wid : principal office (if any) of corporate debtor| Govali, Gujarat 392022 IN

: 6. [Insolvency commencement date in 14.12.2022 (order dated 07.12.2022, received
54 udﬁl‘%ﬂ olieisHoil ([ale' M) 84 Al Sloll &2 respect of corporate debtor on 14.12.2022)
@) ) (3) 7. |Estimated date of closure of insolvency | 12.06.2023

yo .. 24l 31. 3,000/~ resolution process c .
) e'}] NN ) - 8. [Name and registration number of the CA Vineeta Maheshwari o dls diget BUR coR ofivilal cllos Hdie adl dé]' Q’"S 13 sdll quid
R. | uo .3l 2l 00 A4l & 31. 3,000/~ gl dliRlll 31. 3,000/~ insolvency professional acting as interim | Regn. No. 2iS23Id AUdi 1A 8
3 Qoo A).H). 2l 200 A).4). e!q'] 31. £,000/- ddll dtliRlsll 31. €,000/- resolution professional IBBI/IPA-001/IP-P00185/2017-2018/10364 .
9. |Address and e-mail of the interim CA Vineeta Maheshwari -
¥. | 200 2.2 &l 300 2030, 34¢l) 3. 92,000/ ddl deliRiell 3. §,000/— resolution professional, as registered | 3rd Floor, Reegus Business Centre, New e q .
dlsofloil gieidl, dieNa 3 doil 2421 iR 3 2Eedigeail Aieidi
u. | 300 2).30.20 « _ _ i with the Board Citylight Road, Above Mercedes Benz 2, a
- i 31. 92,000/ ol ciEliRIell 31. QUo/- €21 AAl. 300 .34l 20 gl s H12) Showroom, Bharthana - Vesu, Surat - 395007 A1 Sllgon diR aliell susi *{sddl aiel.

oll€s:- Email: - ipvineetak@gmail.com

e ugRdla dlwoflal gieidl A1 cigdl «gl, a3 saiell suRs [
YAARI BSWHId Aol AiIdail 28 8. =

o

CA Vineeta Maheshwari

3rd Floor, Reegus Business Centre, New
Citylight Road, Above Mercedes Benz
Showroom, Bharthana-Vesu, Surat-395007
Email: ip.srpmi@gmail.com

Wednesday, 28.12.2022

Not Applicable

.|Address and e-mail to be used for
correspondence with the interim
resolution professional

Q. sic Wiell [G1ceviu X1 dHIH HIN URel 50 BHelfigd Bice iu A1 8.
2. BuRell £2) 311 28eIis BuAdI HIZ & AR uS.
3. duRRI $2 (Aow s ) ol AeoiHi Via 28elis Riaieti Guallol #12 Bur vellcal 3voisll oHell €2) @RS,
¥. Shiel wl2Hi 2Ad deiRle] Bielffigd olitisii &) Shel duRiRie] €121 d) ¥ dRIdI duidi d¥i HIfGS)/sUREReN 20Kl & | 77 Last date for submission of ciaims
[G1ABid s2aMi AH1a). 12.|Classes of creditors, if any, under clause
. . s b) of sub-section (6A) of section 21,
y. ul{\?cﬂ Ael23 yfenilen [Bzeirii Bulsd 51 Buzid 31. 9,U00/-00 Yscidic] 282). ;s)cenaine by lhe(in t<)erim i
uo#id: professional
.Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
.|(a) Relevant Forms and http://ibbi.gov.in/home/downloads
(b) Details of authorized representatives | N.A.
are available at:
Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of M/s. Shree Rajeshwaranand Paper Mills
Limited vide order dated 7th December, 2022, received on 14th December, 2022.
The creditors of M/s. SHREE RAJESHWARANAND PAPER MILLS LIMITED, are hereby called
upon to submit their claims with proof on or before Wednesday, 28th December, 2022 to the
interim resolution professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.
CA. IP Vineeta Maheshwari
IRP for M/s Shree Rajeshwaranand Paper Mills Limited
Mobile No.: +91 93767 81166
Email Id.: ip.srpml@gmail.com
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FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
M/s. SHREE RAJESHWARANAND PAPER MILLS LIMITED
RELEVANT PARTICULARS

. |Name of corporate debtor

M's. Shree Rajeshwaranand Paper Mills Limited

1

2. |Date of incorporation of corporate debtor | 20th March, 1991

3. |Authority under which corporate debtor is | Registrar of Companies, Ahmedabad
incorporated / registered
._|Corporate Identity No. of corporate debtor| L21093GJ1991PLC0S7244
5. |Address of the registered office and Registered office : Bharuch, Jhagadia Road,

1 @isifRa |
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uz usifia §3) Eami 21dd 8, Vol i) <R 3o 8.
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principal office (if any) of corporate debtor| Govali, Gujarat 382022 IN

6. [Insolvency commencement date in 14.12.2022 (order dated 07.12.2022, received
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_Irespectof corporate debtor o 14.12.2022)
7. |Estimated date of closure of insolvency | 12.06.2023
resolution process
8. \Name and registration number of the CA Vineeta Maheshwari
insolvency professional acting as interim | Regn. No.
resolution professional IBBI/IPA-001/IP-P00185/2017-2018/10364
9. |Address and e-mail of the interim CA Vineeta Maheshwari

resolution professional, as registered
with the Board

3rd Floor, Reegus Business Centre, New
Citylight Road, Above Mercedes Benz
Showroom, Bharthana - Vesu, Surat - 385007
Email: - ipvineetak@gmail.com

CA Vineeta Maheshwari

3rd Floor, Reegus Business Centre, New
Citylight Road, Above Mercedes Benz
Showroom, Bharthana-Vesu, Surat-395007
Email: ip.srpmi@gmail.com

Wednesday, 28.12.2022

Not Applicable

10./Address and e-mail to be used for
correspendence with the interim
resolution professional

11. Last date for submission of claims

(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

13. Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class

Not Applicable
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NAME FROM "MODIYA KANCHANBEN

JASMATBHAI" TO "MORADIYA
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(Three names for each class)
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. (a) Relevant Forms and hitp:/fibbi.gov.in/home/downloads
(b) Details of authorized representatives |N.A.
are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resclution process of Mis. Shree Rajeshwaranand Paper Mills
Limited vide order dated 7th December, 2022, received on 14th December, 2022.
The creditors of Mis. SHREE RAJESHWARANAND PAPER MILLS LIMITED, are hereby called
upon to submit their claims with proof on or before Wednesday, 28th December, 2022 to the
interim resolution professional at the address mentioned againstentry No. 10
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

CA. IP Vineeta Maheshwari
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IRP for M/s Shree Rajeshwaranand Paper Mills Limited
Mobile No.: +91 93767 81166
Email Id.: ip.srppml@gmail.com

Date; 16.12.2022
Place; Surat
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